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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH AT NEW DELHI

ORIGTNAL APPLICATION NO. 109 OF 2022

IN THE MATTER OF:

Vivek Kamboj & Ors. ...Applicants

Versus

Union of India & Ors. ...Respondents

ADDMONAL AFFIDAVIT FILED ON BEHALF OF THE APPLICANTS

I, Vivek Kamboj, aged about 50 years, S/o Y. P. Kamboj, R/o C-579,

Sushant Lok, Gurugram, Haryana, presently at

solemnly and affirm and declare as under;

do hereby

1. That I am conversant with the facts and circumstances of the case

and competent to swear this affidavit.

2. That the deponent craves liberty to raise additional submissions or

file additional affidavit in case need arises during the course of

arguments.

3. That the Applicant has filed above titled Original Application with

respect to dumping of solid waste in forest areas of Aravalli and

discharging leachate in surrounding areas of Bandhwari landfill site

in district Gurugram. This action of discharging leachate is not only

in violation of the Solid Waste Management Rules, 201G, Forest

(Conservation) Act, 1980, punjab Land preservation Act, 1900 but

also in violation of several directions including order dated

07.04.202L of this Hon'ble Tribunal passed in O.A. No. 4t5 of 20t5,

O.A. No, 514 of 2018 and O.A. No. 60G of 2018,

4. That vide Order dated 23.09.2022, this Honble Tribunal was pleased

to form a Crmmittee to plan further course of action and to take

stock of the situation on ground. The Committee was directed to

t:
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ish an action taken report of status of compliance as on
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NOTAFI , C'I'

- r'.(t ^^?)a, ,,.,'. -UZJ

3],12.2022 by 15.01.2023, however, the same has not been received

by the Applicants.

5. That the Applicant through this Additional Affidavit wants to apprise

this Hon'ble Tribunal of the current situation and the fact that

leachate is still continuing to be discharged and no steps for

rehabilitation of the area have been taken by the authorities.

6. That the Haryana State Pollution Control Board collected water

samples from a pond outside the Bandhwari Landfill site on

14.10.2022 for testing and issued a report regarding the same on

20.t0.2022.

Copy of the Repoft by Haryana State Pollution Control Board dated

20.10,2022 is annexed herewith as ANNEXURE A-1.

7. That the analysis report clearly shows that multiple parameters of

the water from the pond exceed the standards set in the

Environment (Protection) Rules, 1986 for inland surface water:

Parameters Leachate sample

from the pond

outside

Bandhwari landfill

site

Standards for

inlands surface

water under the

Environment

(Protection)

Rules, 1986

Suspended solids

mg/|, Max.

284 100

Biological Oxygen

Demand

720 30

Chemical Oxygen

Demand

1864

Oil and grease 16 10

TED BY
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9
Total Kjeldahl

Nitrogen (as NH3)

mg/|, Max.

100

Ammonical nitrogen

(as N), mg/l Max.

52 50

8. That the same has been recorded in the newspaper Navbharat Times

in an article Etled'Kachre ke pahad ne tdi fuundary amvalli tak

pohcha jehreela pani'dated 29.09.2022 that describes the seeping

of leachate into the Aravalli hills and its impact on the environment

and human health. It has been recorded in the article that the landfill

in the Bhandhwari solid waste management plant is increasing in size

which has led to breaking down of a boundary wall and is slowly

moving towards the Aravalli hill nnge. This has grave impact on the

environment and human health as the dumped waste has not only

has carcinogenic properties but the strong stench coming from the

waste is spreading kilometres away.

Copy of the article titled',(acrre ke pahad ne tdi tuundary anvali tak

pohdta jehrela @ani'in Navbharatfimes dated 29.09.2022 is annexed

herewith as AI{I{EXURE A-2.

9. That the authorities have made no effort to remove the waste

dumped in the Aravalli forest and the said waste is still lying on

forestland. This is posing a great threat to the forest area as well as

human and animal heafth. Further, the leachate from the pond

outside Bhandhwari landfill has also seeped into the Aravalli forest

contaminating the soil and water of the area.

10, as per the information with the Applicants, the authorities have

20 acres of forest land in Balola village of Aravalli range for

ng-up of waste segregation and processing unit. It is submitted

that sefting up for such a processing unit on forest land is not only

in violation of the provisions of the Forest (Conservation) Act, 19g0

I t.a.N 2023
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but also poses grave danger to the environment and wildlife in the

area.

11.It is submitted that even after several directions from this Hon'ble

Tribunal, the Respondents have miserably failed to comply with the

Solid Waste Management Rules, 2015 that has led to manifold

increase in the waste dump. The same has been reported in a

newspaper article in Navbharat Tlmes titled " Aravalli ke fulola mein

kiyajayega kachre ka nistarad' ,

Copy of the article titled"Araualli ke tulola mein kiya jayega kachre ka

nistararl' , in Navbharat Times is annexed herewith as

AN]IEXURE A-3.

12.I say that the facts stated in this Affidavit are true and correct, no

part of it is false and nothing material has been concealed therefrom.

DEPONENT

VERIFICATION

I the above-named deponent do hereby veriff that the contents of the

above Affidavit are true and correct to the best of my knowledge and belief.

No part of it is false and nothing material has been concealed therefrom.

2 B .,1;,:' 2023
on this _ day of _...._, 2023.Verified at

NOTAR V PUELIC APPoINTED BY
IOVT. OF INOIA DEPONENT

. 
^ 1,'LUaJ

ESTED 9899422266

ATTEST

NO UBLIC
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I
Laboratory Of The
Haryana State Pollution Control Board
Vikas Sadan lst Floor Gurgaon

ANNEXURE A.1
Tel-2332596

Report No:184

Dated:20.10.2022

Description of the Sample: - Received on 14.10.2022 a sample of Lake Water from Sh. Aparnesh
Kumar, AEE cbllected on 14.10.2022 from Leachate sample from the Pond outside the Bandhwan
Landfill Site.

ANALYSIS REPORT
RESULTS

Sr. No. Parameters Leachate sample from the Pond
outside the Bandhwari Landfill Site

Blackish

Bad

7.7

284

720

1864

16.0

4510

2480

4.1
' 

3.8

ND

1.1

ND

560

t.2
ND

134

52

!L->\r7z
Paid / Monitoring

Descriptton: -
M/s Leachate sample from the Pond outside the Eandhwari
Landfill Site,
Gurugram 28.404430, Long.77.171106

1. Colour

2. Odour

3. pH value

4. Suspended Solids mg/l

5. B.O.D. for 3 days al27oC mg/l

6. C.O.D m9 /l
7, Oil & Grease mgll

8. Conductivity us/cm

9. Total Dissolved Solid mg/l

10. Phosphate as P mg/l

11. Zinc as Zn mgll

!2. Nickel as Ni mgll

13. lron as Fe mg/l

14 Total Chromium as Cr mgll

15 Chlorides as Cl mg/l

16 Fluoride as F mg/l

17 Phenolic Compound as CoHsOH mg/l

18 TKN (Total Kjeldhal Nitrogen) mg/l

19 Ammonical Nitrogen mgll

Sample Collected/Not Collected by us
Sample Consumed in testing

HsPcB / Lab/ GR/ zozt /
Copy to M.S./R.O.

al9--)-o LABs
DatT

*

ri'ii6
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